
NATIONAL COMPANY LAW TRIBUNAL, 
CHANDIGARH BENCH, CHANDIGARH. 

In the matter of: 

MIS Mahavir Traders. 

Versus. 

Mls Ajay Knitwear and Fabrics Pvt.Ltd. .... Respondent 

Present: None. 

The Bench Officer has informed that in fact the date in 

this case was fixed for 10.07.2017, though the date mentioned in the 

previous order is 03.07.2017, therefore, the matter be listed on 

10.07.2017 with the office report. 
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(~ustice R.P.Nagrath) 
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